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Home (Police) Department

RECTIFIED NOTIFICATION
The 20™ April 2015

No. 4/P3-10-03/2013H.P-2749—Whereas the approval of the State Government
had been received for reservation of 35% post in appointment of Police and Police Sub-
Inspector for women of reserved and unreserved category but the said provision for
reservation of 35% post for women in appointment of Police Sub-Inspector could have
not been mentioned in the Notification No. 4111 dated 28.5.2013 issued in this regard.

Now, therefore, it is notified that keeping intact the earlier provision of 3%
reservation for women of backward class, 35% of rest 97% of post of reserved and non-
reserved category shall be reserved for women separately in appointment on the post of
Police Sub-Inspector with effect from the date of issue of notification no. 4111 dated
28.5.13.

The earlier issued Notification No. 4111 dated 28.5.13 shall be deemed to be
rectified and modified to that extent from the date of issue of the said notification.

By order of the Governor of Bihar,
KAUSHLENDRA PATHAK,
Additional Secretary to Government.
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